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 Shri  Morar  Desal:  All  servants
 of  Government.

 Shri  Nath  Pal:  But  he  said  ‘offl-
 cers’,

 Shel  Merarji  Desai:  I  consider  all
 of  them  officers.

 Even  a  chaprasi  is  an  officer  in  my
 view.

 wh  चु  लिये:  सेवित  चपरासी  को
 समक्ष याह  अफसरों  की  नहीं  देते  हैं  1

 ment  officer  who  wants  to  retire  at
 50.  We  cannot  have  it  only  one  way.
 That  is  why  that  right  has  also  been
 given  to  them.

 Mr.  Speaker:  Shri  Jaganatha
 Rao.

 Shri  a  M.  Banerjee:  I  rise  on  a
 point  of  order.

 डा०  रास  मनोहर  लोहिया  (कन्नौज)  :
 अध्यक्ष  महोदय,  यह  बहुत  ज्यादा  मुसीबत
 की  बात  कर  रहे  हैं,  इस  में  पक्षपात  होगा,
 डिस्कीमिनेशन  के  सा ससे  में.  अदालत  में
 कंसोभे ।

 Shri  s.  M.  Banerjec:  When  Parlia-
 ment  is  inf  session,  we  have  the  right
 te  discuss  this  whole  matter.

 May  sa  sa08

 “That  In  pursuance  of  sub-sec-

 Mr,  Spenker:  The  quastion  is:
 “That  in  of  sub-sec-

 tion  (2)  (h)  of  section  &  of  the
 Delhi  Act,  1087,  the


